
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AT,IO ENUruNCNAL PRADESH)

From Shri Saptarshi Garg,
Jt. Registrar (Vigilance),

Gauhati High Court,
Guwahati.

No.HC.VII-6/1999/1486/A

To, Shri Abdul Hakim,
Member, MACT No. 3, Kamrup (M),
Guwahati, Assam

,l 11

Dated Guwahati the 23 February,2024

Sub: Casual teave.

Ref:- Your lefter No. MACT No32)2ap6, dtd. OL.O2.2OZ4,

Sir,

with reference to the above, I am directed to inform you that you have been
granted two days casuar reave on La.o4.2o24 and 19.04.2o2d arong with station
leave permission, from the evening of rz,o4.2oz4 titt the mornin g ir zz.o+,zoz+.
The Member, MACT No. 1, Kamrup (M), Guwahati, Assam, and in his absence, the Member,
MAcr No. 2, Kamrup (M), Guwahau, Assam, and in his absence, the District & sessions Judge,
Kamrup (M) shall remain in charge of your Court and office in your absence.

Yours faithfully,

s41_
JT. REGTSTRAR (VTGTLANCE)

Memo No.HC.VII-6/1999/1487-1488-1489-1489(A)/dated -- *_   _ _

The Member, MACT No. 1, Kamrup (M), Guwahati, Assam.
The Member, MACT No. 1, Kamrup (M), Guwahati, Assam.
The District & Sessions Judge, Kamrup (M).
The Project Manager, Gauhati High Court.
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